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The foltowing transfer and peeling orders are hereby made with immediate effect-

1 Name of the Officiati From To "

§Sh. Subhash Chancter Branch in-Charge!SJA, Admin-l & ReacieriSJA in the Court of
Saini, S10 Sh. Surej ll, North District, Rohini Courts, Sh. Kishor Kumar, ADJ-64, North
;Bhan, EC - 8601082? Delhi. District, Rohioi Courts, Delhi.

‘Sic Sh. Jamar: Singh Sh. fisher Kumer, ADJ-04, North ?& til, North District, Rohini Courts,
;Latwal, EC-45223804 District, Rohini Courts, Delhi. §Deihi. "

Sh. Hire Singh Latwal, Reade-rlS.tA in the Court of Branch ln-Chergel8JA, Admin — l, ll ‘

V ,

1Sh.Rajendral-(umar Branch ln—ChergefS.lA, Admin - ill iReaderlSJA in the Court of
Slo Sh. Mange Ram & Bail Section, North District, Ms. Rajani Range, SCJIRC, North
EC - 70734642 ;Rohirli Courts, Delhi. ;Dish'ir:t, Rohihi Courts, Delhi. -
his. Anita Romeo lReeoen‘S-3A in the Court of '1Reeder1SéAintheCourt othts. Richa
Kachwaya, ivis. Rajani Range, SCJIRC, North Gusain Solanlci, ASJ (FFSC)
W/0 Sh. SunilKumar District, Rohini Courts, Delhi. (POCSO), North District, Rohini
EC - 80625749 Courts, Delhi.
Sh. Kltshan Kumar, Re-ecterlSJAin the Vacant Court of ReaderlSJAin the Court of hits. Neeti
S/o Lt. Sh. Hari Singh, Civilvl, North District, Rohini Suri lviishra, ACivilvi, North Disthct,
EC-87069520 Courts, Delhi. Rohini Courts, Delhi.

_Sh. Lelit Singh Negi, ,ReaderIJA in the Court of Reacierl.lAiri the Court of his. Preeti.
Slo Sh. B. S. Negi, Sh. Dhirendra Rana, Spl. Judge, lvlM(il1tehiia Court-01), North District,
EC-6352897 ‘NDPS, North District, Rohini H Rohini Courts, Delhi.

;Comts, Delhi. 1
little. Armin Bhatie, iReader!SJA in the Court of Reacier!SJA in the Court of
§Wlo Sh. Surinder iivls. Rlohe Gusein Solanki, ASJ ‘his. Shefati Sherme, ASJ-92, North
Bhatia, EC-48042312 ‘Ill’-TSC) (POCSO), North District, District, Rohini Courts, Delhi.

; Rohini Courts, Delhi. .
ltris. Kancheo Kapoor EReacierlSJA in the Court of his. iReao‘erlSJA in the Vacant Court of
;Wlo Sh. Saniey Shefaii Shame, ASJ-02, North Ciiitti, North District, RohiniCou1ts
§Kapoor. EC»-18258280 §Distriot, Rohini Courts, Delhi. .1 Delhi.
Sh. Sushiliiumar, .Reacter!SJA in the Court of lReaderISJ;l. in the Court of
18/0 Lt. Sh. Jagdish ‘Sh. Ajay Narwai, ii.'i1‘vi-O2, North Sh. Dhirendra Rana, Spl. Judge,

" Chancter, iDistric:t, Rohini Courts, Delhi. INDPS, North District, Rohinl, Deihi.
, EC-83879167 Z V

Sehrewat, Ms. Neett Suri lviishre, AChii¢i, hlaio, hth/i-Si, North District, Rohini
‘Sin Sh. Rajencier Norh District, Rohini Courts, Delhi. ifilouris, Delhi.
‘Singh Sehrewat,
EC-17724799 I. ,.,é.. . 1.

l

lsn. Dharmencier Reader/JA in the Court -of IReaderIJA in theCourt of Sh. Rinku

§Nis. Neelam Cheuhan, ReederlSJA in the Court of ;ReaderlS.iA in the Court of
‘W/o Sh. Amer Singh Sh. Rinku Jain, iviivi-Di, North Sh. Tusher Gupta, ltltul-04, North
iChaohen, l District, Ftohini Courts, Delhi. lDisirict, Rohint Courts, (Delhi.
EC-67788756 . 1
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Sh. Tejpal Singh,
Slo Sh. l-lari Singh
EC-66657567

iReacterlJA in the Court of
. llliis. Preeti, Milli (lhiehila Court-01),

I North District, Rohini Courts, Delhi.

1‘ Reaoer!JA in the Court of his. Jyoti

i Courts, Delhi.
Nairi, ltihl-G7, North District, Rohinif

‘i3."
1‘ 1

iris. l-taruincter Kaur, ReaderlS.3A in the Court
W10 Lt. Sh. Kutvinde
Singil, ‘EC-50969444

r ; Sh. Tushar Gupta, itiiiri-04, North
District,Rohini Courts, Dethi.

of . ReaderiS.lA in the Court of Sh- Pritu
Raj, Civil Judge, North District, Rohini
Courts,Delhi.

. 14. Ms. Sarnita Jhanji,
W/o Sh. Vikas Jhanfi
EC-44966338

SJAin Ofioe Pool, Admin-ll North
' District, Rohini Courts, Delhi:

ism in Digitization Branch, North
‘ District, Rohini Courts, Delhi.

.15.. his. iiieenakshi _
Kataria,

Readerl.JA in the Court of Sh. Pritu
Raj, Civil Judge, North District,

W10 Sh. Yogesh Rohini Courts, Delhi.
Kumar,
§CS3358668

JA in Orfioe Pool, North District,
, Rohini Courts, Delhi.

‘i6.‘ Sh. Vijay Kumar, *
firSic Sh. Suraj Bha

EC-3036865

Readerl.lA in the Court of Ms. Jyoti
Nain, iviitli-G7, North District, Rohini

Courts, Delhi.

!Readerl.tA in the Court of Sh. Ajay
Nam/at, MM-G2, North District, Rohini

1 Courts; Delhi.

517.5 Sh. ‘finest Kumar,
Sio Sh. Purshottam,
EC - 8263964 '10

1 i| =| _i PA in the Court or Sh. Vikram Bali,
' ADJ-02, ‘North District, Rohini
' Courts, Delhi.

{PA in the Court or’ Sh. l-limanshu
Sehloth, ‘it'ii\rl*93, -North -District,

é Rohini Courts, Delhi.
1 1
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Ms. Kavita Gaur, JPA in the Court of Sh. l-limanshu
Die Sh. Dharempal, Sehloth, i.'iivi~tl3, North District,
EC-MO70107 * Rohlni Courts, Delhi.

PA in the Court or Sh. Vikram Bali,
.ADJ-02, North District, Rohini Courts,
,Delhi.

§19.'

1 1

Sh. Amit liumar,
Slo Sh. R. S. Menroy,
EC - 3341

1Sr. PA in the Court of Ms. ivleenu
.l<aushik, ASJ-05 (P0080), North
District, Rohini Courts, Delhi.

Kumar, ADJ-D4, North District, Rohini
{Courts Delhi.

;Sr. PA in the Court of Sh. Kishor j

~2t)-i1Sit.Ai'l3i'ld Prakash, 5-Sr. PA in the Court oi Sh. Kishor
iSlo Lt. Sh. Jit Ram,
EC - 3169

'l<umar, ADJ-04, North District,
1 Rohini Courts, Delhi.

;Sr. PA in the Court of Ms. itrleenu
Kaushiit. A-SJ-05 (PDCSO), North
- District, Rohini Courts, Delhi.

21. Sh Se 'a Anand Plhlmad/JA in the Court of. n3 y ,
Slo Lt Sh. Nianphooi Sh. Sushil Kumar, ASJ-04 North
Singh, so-steorosi District, Rohini Courts, Delhi.

§AhlmadlJA in the Court oi
‘Sh. Saurabh Goyal, MM-O5, North
l District, Rohini Courts, Delhi.

l22.l Sh. Pradeep Debas, lAhtmad1'JA in the Evening Court
S/o Sh. Rajbir Singh No. 2, North District, Rohini
Dabas, EC-46,1-1968 Courts, Delhi. j

l AhlmaclIJA in the Court of Sh. Sushi!
Kumar, ASJ-O4, North District, Rohini

. Courts, Delhi.
i
,‘ I* 23. ?Sh. Karen Kapoor, ‘JA in Judicial Branch, North

S10 Li. Sh. htukesh "District, Rohini Courts, Delhi.
Kapoor, EC-44564189

um in Vigilencelt.iiigetionlRTiiHindi
Section, North District, Rohini Courts,
Delhi.

. l24. Sh. Ravi Khmer, 'JA in Purchase Cell (North) S
Slo Sh. Bherai Lat,

’ Eo-zssrosiz
Personal Office or’ the
undersigned.

JA in Juoicial Branch, North District,
Rohini Courts, Delhi.

* 25. Sh. Viiay Kumar, Sio JA in \./igiiancell_iiigationlRTlil-linrii
Lt. Sh. Kunclan Lat,
EC-80284107 »

Section, North District, Rohini
Courts, Delhi.

AhtmadIJA in the Court of it/ls. ltlleenu
;Kaushll<, ASJ-05 (POCSO), North
District, Rohini Courts, Delhi.

N 23. Sh. Sharer Bhushan, .Ahlmed1.tA in the Court of
Slo Sh. Delbir Singh
EC-81618172

iltlls. tvleenu Kaushilg ASJ-05
(POCSO), North District, Rohini
Courts, Delhi.

JA in Bail Section, North District,
. Rohini Courts, Delhi.
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27. Sh. Jagdeep Kumer, lAhlmadi.lA in the Court of Ahlrrrad!.lA in the Evening Court
Slo Sh. ivlohan Lat, Sh. Seurabh Goyal, ltitlri-05, North No. 2, North District, Rohini Courts,
EC-12872 District, Rohirri Courts, Delhi. Delhi.

h.tote:-
1. Sh. Rekesh Kuma‘r(83292959), Branch in-Charge in clvilvi Oflice & Evening Court Cell (North) shall also

look after the work of Branch in-Charge, Bail Section (North), till further orders, in addition to the work

2.

3.

4.

already assigned to him.

(North) till further orders, in addition to the work already assigned to him.
Sh. Ravi Kumar (EC~286'lO5i2) ._lA in Judicial Branch shall also look after the work of Purchase Cell

The above named officials (except Ahlmads who shall hand over the charge within 05 days) hereby
stand relieved, from their respective place of posting & further directed to join the transferee place or
posting forthwith.
Non-compliance of the transierlposting orders or immediately proceeding on leave shall be considered
as a deliberate insubordinaiion and disciplinary proceedings shall be initiated against the erring official
as per rules.

‘ fir.

(SEEVIA lvtAiNl)
Priecioel eerire s Eiesstoes Judge

-35,‘? gag _:,§_é3 North District 1 Rohini Courts : Delhi.
>5 1 -

No. F2l_\i(2)1AdmnJT&P!(l\lorth)iRC12023 Dated, new the 1->rl"';‘t“=‘..i.:€’ _i

Copy forwarded for information and necessary action to :-
1. The Lo. Principal District & Sessions Judge (HQ), Tis Hezari Courts, Delhi
2. The Lo. Judicial Officers concerned, North District, Rohini Courts, Delhi.
3. The DDO, Accounts Branch, North District, Rohini Courts, Delhi.
4. The Ld. Administrative Civil Judge, North District, Rohini Courts, Delhi.
5. The Sr. ADJ/'AOJlBranch in-charge, Administration-ill, ‘lie Hezerl Courts, Delhi.
6. The Sr. ADJ/AOJ!Branch in-charge, Administratioolll, hiorth District, Rohini Courts, Delhi.
7. The Oificiat concerned, North District, Rohini Courts, Delhi.
8. The Dealing Orficial, Admn. ll (Personal File & ACR Seet, Tis l-tazari Courts, Delhi.
9. The Dealing Ofircial, Admn. ll , North District, Rohini Courts, Delhi.
iii. The Web-Site, Computer Committee, Rohini Courts, Delhi.

-./11. The Web-Site, Computer Committee, Tis Hazari Courts, Delhi. '
12. The Facilitation Center, Rohini Courts, Delhi.
l3. The Record Olhcer, {RTl), North District, Rohini Courts, Delhi.
14. The Dealing Otlicial, Layers Seat, Admn. l, 'lis Hazari Courts, Delhi.
i5. The Branch in-Charge, R &l Branch, Rohini Courts, Delhi for uploading in LAYERS.
t6. Personal Olfice of the undersigned.

u
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Principal Disifict & Sessions Judge
North District Rohini Courts : Delhi.


